'IN-THE'CENTRAL ADMINISTRATIVE TRIBUNAL : HX

; 'HYDZRADAD BENCH.

AT HYDERABAD
0.A. NO. 897./ 97

o _DATE OF ORDER : (129.98 P

BETWEEN :

?._Chinna Rae - R | , L

... ~ Applicant(s)

TAWND

1 Naval Peck Yard Rep, by its
* Admiral Superintendent
Visakhapatnam - 24,

-~ -
-

2. The Employment Officer,

Empleyment Exchange
Visakhapatnam,

_.ews ' Respondents
counsel for the Applicant - Shri M,V.L, Srinivas
Counsel for the Respondents - - Shri N.R. Devaraj
Counsel for the State of AP, - Shri. P, Naveen Rao
Coram :

The Hon'ble Justice Shri D.H. Nas;r' ~ - Vice Chairman
The Hon'ble Shri H. Rajéndra Prasad -~ - Member (&)

(Order per Hon'ble Shri H. Rajendra Prasad, Member. (A))




(Order per Hon'ble Shri H. Rajendra Prasad, Mcmber (A))

Heard'Mﬁ/Shri M.,V.L, Srinivas for the Applicant(s),
-Shri/ﬁg N.R. Devaraj for the Respondents and Shri

P, Naveen Rao for the State of A.P.

The orders passed by this Tribunal today in 0.A.

No. 987/96 shall be complied with in this O.A. as well.

A copy of the orders passed in 0.A., No, 987/96
shall be kept on record of. this file and also supplied

to the Respondeﬁts to facilitate further action.

c“:‘1~> .
{D.H. Nasir)
"Vice Chaiman

DICTATED IN OPEN COURT flos P
DATED : 24.8.1998 , 741t

S}ﬂ_CU'

.i.js/-r




C.A,897/97

To

1. The Admiral Superintendent,

Naval Dock Yard, ¥isakhapatnagm-24.

2. The Employment Officer, - |
Employment Exchange, ‘Visakhapatnam,

3. One
4, One
5. One
6, One
- 73 One

Be. One

pvm

copy to'Mr.M.V.L“Srinivas, Advocate, CAT.Hyd,

COpy to Mr.N.R.Devraj, 8r.CGsC. CAT Hyd, _

Copy to Mr, P.Naveen Rac, Spl,.Counsel for _A._P'.Govt. C_AT..Hyd.
copy to HHRP M, (A) CAT, Hyd, : |

copy to DR(A) CAT,Hyd.

spare copy.
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